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’ 5 The Principal Secreta1'Y (Law, Justice 8: L.A-L 6°?" °f NCT of Delhh D°Pi11'lm¢"l

HIGH COURT or DELHI: NEW DELHI
SI-IERSHAH RO_AD.,NE,}N DEL]-II-11050;’;

No._i_i /DI-[C/GAZ.-II13/G.8/l...T&LA/2026
From:

Dated: 0810] ]zQ7.(,

The Registrar General.
High Court ol'Delhi,
New Delhi.

To,
The Principal District & Sessions Judge,
West District, Tis Hazari Courts,
New Delhi.

Sub.: Appointment, of Ms.Aisliwar_v:i Singh KnsiivaQ,_DJS. as Additional Secretary
§LJ&LA)_, Govt. of NCT of Delhi. on deputation basis.

Madam,
I am directed to foiward herewith a co of Ordivy firN0.F.1l(54)/Admn/LJ&LA/2025/165-I72 dated 05.01.2026 received from the Principal

Se 'et ' ' 'ci at") (Law, Justice & L.A.), Govt. of NCT of Delhi, on the above subject and to
request you to relieve Ms.Aishwarya Singh Kashyap, an officer of Delhi Judicial Service.
with immediate effect, to enable her to join as Additional Secretary (LJ&LA)
Department of Law, Justice & Legislative Affairs, Govt. of NCT of Delhi, on deputatiori
basis, for a period of one year.

Yours sincerely.

(Amit  hanhuar)
Deputy Registrar (Gaz.-IIB)

for Registi-ar General
Encl:As above_¢k_ 

Endst. No. /DI-IC/GAZ.-IIB/G-8/LJ&LA/2026 Dated:
(j0pyf0;~wa.--dedfar i'.=1f0rma1iori and necessary action [0:-

_ The Principal District & Sessions Judge (I-lq1'S.). 'l'iS Hazari Courts. Delhi-
.|

of Law Justice & Legislative Affairs, 8th Level, C-Wing. Delhi Secretariat,
l.P.E.state, New Delhi-1 l0002.

3. The Joint Registrar (Gaz.—IIA), High Court of Delhi, New Delhi. \

(Shiv Kumar)
Assistant Registrar (Gaz.-IlB'i
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é>§$£*:§TME”T OF QAW, JUSTICE AND LEGISLATIVE AFFAIRSgm LFVF NMENT or NATIONAL CAPITAL TERRITORY or DELHI
J .L. c_wmc, DELI-II SECRETARIAT, 1.1». ESTATE, new DELHI

3.0.5.}I(54)/AfimD/LJ£Q_v_'A/232$[6 gateg : Q/5%
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The C0l'T.1[)ClCl:ll_l\Uli10l‘l:[)' is. pleased to appoint Ms.Aishwttrya Singh Kashyap, an
Offieer of Delhi ‘Jl.1(.ilCl€li. Service. as Additional Secretary (I_..l&LA). Department of Law,
-iusuce 8‘ Legislative AWHIIS, Govcmtnent of NCT of Delhi, on deputation basis for at period of
one year.

_ _ 'l’_he above appointment, however, will not give the officer any benefit for the purpose
oi seniority or claim for regular appointment to this post or any other equivalent post.

inc terms and conditions ofdcputation iviil be settled ir. due course.

ti », . Q./
(REETESH SINGI-I)

PRINCIPAL SECRETARY (LAW, JUSTICE & L.A.)

No.F.1 1(54)/Admn/LJ&LA./2025/ Dated :

Copy to:
1. P ' ' al Secretary to the Hon’ble Lt. Governor, Delhi. Raj Niwas, Delhi.nneip

\/.2.//1"he Registrar General, High Cour: of Delhi, New Delhi \v.r.t. letter No.6729/DHC/Gaz-
IIB/LJ&LA/2025 dated 03.12.2025.

3. Secretary to the I-Ion’ble Chief Minister, Govt. ofNCT ofDelhi, Delhi Saehivalya, New
Delhi.

4. Secretary to H
Delhi

on’ble Minister of Law, Govt. of NCT of Delhi, Delhi Sachivalya, New

O°;_tc\u\

. Ms. Aishwarya Singh Kashyap, Delhi Judicial Service. _,
PAO-X, Delhi Saehivalya, New Delhi.

. DDO/AAO, L.I&LA, Delhi Saeliivalya, New Delhi. /

(REETESH SINGH)
PRINCIPAL SECRETARY (LAW, JUSTICE & I...A._}
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SO to Chief Scezetary, Delhi. Delhi Sachivaiye, .\’ew Delhi.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS = DELHI
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67 52" 6 /7 /F.5(3i/Gaz./PD&SJWestJ'2026 Dated, Delhi the 95! //25iii_ 
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Copy l"'oi'warded lo :-
The Judicial OiTicei' concerned of West District, Tis I-lazari Courts, Delhi.
The Officer Incharge. .~\tlministi'ation Branch. West District, Tis I-Iazari
Courts. Delhi.
The Branch lnchargc/DD(). all Branches of West District, Tis Hazari Courts.
Delhi.
The Branch lncharge, Facilitation Centre. Tis H azari Courts, Delhi.
The PS to Principal District 8: Sessions Judge, West District. Tis I-lazari
Courts. Delhi
The Reader to Principal Di\'ll'ICl & Sessions Judge. West District, Tis I-Iazari
Courts. Delhi
The O/o CJM. West District. Tis Hazari Courts. Delhi.
For uploading on LAYERS
For uploading on cciitrali/ctl website through LAYERS.

. Dealing official LAYERS scat, Tis I-Iazari Courts, Delhi (Room No.207).

. The Secretary. Delhi Bar Association. Tis Hazari Courts, Delhi.

(Harish Kumar)
Officer lncharge (Judicial Branch)

DJ (Commercial)-04, West Distt.
For Principal District & Sessions Judge (Wes\‘2
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